P 7rol Answers  CHAITRA 30, iWI'“fSAKA)

witet-—peied witg - W15 e R
ot ey ot e 1 ¥R Q%
ﬁﬁmmiwmwvﬁ'ﬁm
i gt %fvwmn‘tﬁwwfmﬁu

wtf!’f'@tt'

o7 ¥ wo mgﬁr 35. 000
wiard G dwe e ¥ v 6T
<R, Fornt Prafier whred qrer el
¢, wfay 9% fag dawiz e
a gwat § mm&wmm‘
sy @ §rE fv @ I
# FyFHE AT FT A, W 25
AW AP w0 wW § o Mfew ey
wEET 38,00 0wsnifray & forg Fawi
o i v i g AfE ww Al
mﬁfﬁwmumiz % fag
WE TEEN Za snfmad Wik g W
& oy o oy ok § otveratied
_%mﬁmmz‘mﬂn £}
fog war wowr wfawd & qat snian
fir weiied - qdfiw o - W et
mqiﬁmtﬁwwgm m
Wyt & !ﬁwﬂﬁmﬁ@wm?

« m&mwm #imrmm
) b Wi § e meie g
Mtﬁqmwgfm feparet
Toegg w1 orey kvt i Tyt g
wifey, W g fiar v & 1 wwcden W

A

3 alimﬁaﬂ'ﬂ
M*ﬁmﬂim JwaT &

R g S W AT
o™ Rl ﬂi“q‘whw‘@ a1

DR, Vasam KUMAR" PANDIT:

gie:‘fundarmem of Admin!ltraﬂve _j | ;

Oral' Answers  30°

For clm 11, there ir no question at-

: Anottheirpromoﬂori They have to-
~wait af least ‘for 18-20 years, By the-

new, eadu mamgement plan, the per-
iod of ten years for Clags 1 has now
been reduced to § years. “So, my sug-
gestion to, the' Governanent ig that any

plan f6F ‘cadre mnnagement should

bégin fromi below. The planning

should be from below and not from

the top. Theretore, ‘will the Govern-
ment put into operation some of the:

'suggestions of the Administrative Re-
forms. Commission pertaining fo Class

11 50 that. tbeir future may become
bright and some chances for’ promo-
tion may be given to. them?

" SHRJ zULmeﬁAnULLAH 1 have
already replied to this point, but azain
I can assure the hon, Member that his

_suggestion will regeive due considera-
.‘i‘m : P

Transtn ‘bt Pay and: Acconts . Offise
ut lhﬂmh to Nllik m :
‘G!EJ SHRI SHAMBHU’ NATH
CHATURVEDI:. Wil] the DEPUTY
PRIME MINISTER AND MINISTER
OF FINANCE be. pleagsed to state:
(a) whether the Pay and Accounts
Office: {Defance) at:-Matbura is being

‘h’ansfemd to Namk Rosd despite-

the representations made by the
‘émployees agams! thib pmpesa'

- h) wbpther any. understanding

‘Wag given to- «the employees that.cer-
“fain: nther amae o!nm wﬂmechitM

(c)ﬂ'm hw:a it going to Be
implemtn»ed -and - when?. .
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Fhase of the move involving 200 em-
ployees was effected in July, 1978.
“The second and ultimate phase of the
transfer involving approximately 3875
personnel will be effected on construc-
‘tion of additional married accommo-
.dation. As regards representations
by the employees, every effort is be-
‘ing made to minimise their hardship.

(b) No understanding or assurance
as such was given to the smployees
that some other office will be shifted
o Mathura, It was clarified to the
;staf! Association that the location of
another Pay Accounts Office at Mat-
.hura would be dependant on the de-
cision of the Border Roads Develop-
ment Board regarding the Iocation
»0f the Genera] Reserve Engineer
Force, GREF Centre and that
-g decision in this regard was
.yet to be takea, However, a
a decision in principle has since been
taken by them to locate the General
Reserve Engineer Force Centre at
Ranchi ang accordingly the question
of locating anuther Pay Accounts
-Office (GREF) at Mathura will not
arise,

(¢) Does not arise, in view of the
-answer to (b),

SHRI SHAMBHU NATH CHATUR-
VEDI: May 1 know, for how long
the Pay and Accounts Offices ang the
Record Offices have been existing at
different and distant places in the
country; and in what way,. their efi-
-cilency has been affected thereby?
“Are there still any Pay and Accounts
Offices situated at differsnt places in
‘the country and are functioning?

SHRI ZULFIQUARULLAH; Their
_main work is connected in this parti-
‘gular direction. The Pay and Ac-
-countg office (artillery) st Mathura is
.'rasponszb!e for the maintenance of pay
and provident fund accounts of 124
Iikh JCOs and ORs on the running

ledger system. The basic service do-
‘ciiffients’ are kept By the recory cffice
a0 “dtmy “units, ¢ ‘Pyy and Ac-

«'éoﬁﬁﬁ Office is an essential adjunct
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of the Record Office as they are inter.
dependent on esich other's récotrds,
The basic service docaments, she sheet
rolls maintained in the Record Office
and the individual running ledger
accounts rnaintained in the PAO, the
PAO and the Recorg Office are, there-
fore, inter-dependent for reconcilia-
tion of the discrepanciey relating to
personal claims.

SHR! SHAMBHU NATH CHATUR-
VEDI: My question was completely
ditferent,

MR. SPEAKER: Hig question was
for how long they have been here and
whether it has creategy any problem.

SHR! SHAMBHU NATH CHATUR-
VEDI: I am also putting the other
question because the time is very
short

What arrangementg have been made
for providing educational facilities to
those people who have already been
shifted from Mathura, or are now in
the process of being shifted, or will
be shifted later on? Will there be
any provision for arrangement of
central school with in walking dis-
tance of these places?

SHRI ZULFIQUARULLAH: Arran-
gements for educatiog of the children
of the members of the staff who are
being transferred to Nasik Roay are
being made by the Government,
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